GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

RAJYA SABHA
UNSTARRED QUESTION NO - 1217
ANSWERED ON - 30/07/2025
BLACKLISTED CONTRACTORS IN ROAD CONSTRUCTION
1217. SHRI A. D. SINGH:
Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:
(@) the number of contractors involved in road construction who have been blacklisted by the
Central Government over the last three years, along with the primary reasons for such

actions;

(b) whether criminal cases have been filed against any of these contractors, and if so, the details
thereof;

(c) whether any government officials were found complicit in these irregularities, if so, the
actions taken against them in each case; and

(d) the details of blacklisted contractors, criminal proceedings initiated, and measures
implemented to enhance accountability and prevent recurrence, State-wise and department-
wise?

ANSWER
THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS

(SHRI NITIN JAIRAM GADKARI)

(@) to (d) Details are enclosed as Annexure.



ANNEXURE

ANNEXURE REFERRED TO IN REPLY TO PARTS (A) TO (D) OF RAJYA SABHA UNSTARRED QUESTION NO. 1217 ON
30.07.2025 ASKED SHRI A. D. SINGH REGARDING BLACKLISTED CONTRACTORS IN ROAD CONSTRUCTION
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